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After meeting the above committed 

quantity 0f the Sulphuric Acid to the above 
parties and also to the existing parties 
including the Ancillary Industries, there wil] 
be hardly any surplus sulphuric Acid 
available at Visa-khapatnam for sale. 

Jaya Prakash    Amrit Kosh 

1351. SHRI RAMACHANDRA BHA-
RADWAJ: Will the Minister at FINANCE be 
pleased to state: 

(a) what is the total collection of Jaya 
Prakash Amrit Kosh; the manner in which 
money of the Kosh invested, distributed and 
utilised and whether any portion of it has been 
or is being allocated to Sarva Sewa Sangh, 
National Peoples Committee for total re-
volution and Sangharsh Vahinies etc. the 
organisation which have been helping and 
financing the" peasant agitations. Assam 
agitation, Bodh Gaya land agitation, 
Jharkhand movement and other activities; and 

(b) whether the above Kosh has been 
granted Tax exemption under the Income-tax 
Act and whether Government proposes to 
examine as lo whether it should continue to 
i?e exempted from payment of income-tax? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI 
SAWAISINGH SISODIA): (a) The total 
collection of Jaya Prakash Ami it Kosh for 
the period March, 1978 to 31st March, 1980 
is Rs. 95,18,575. The manner in which the 
money of the Kosh has been invested, 
distributed and utilised and the allocations 
made to the various organisations referred to 
are given in Annexure. 

(b) The Kosh has been granted re-period 
19-10-1977 to 31-3-1978. Its ep-of the 
Income-tax Act, 1961 for the period 19-10-
1977 To 31-3.1978. its application for the 
renewal of the certificate is under 
consideration. The Kosh's individual 
assessment for the assessment year 1978-79 
for the period ending 31st March, 1978 has 
been completed accepting the returned income 
which is NLL. 
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Repair of Cooch Behar Airport 

1352. SHRI   PRASENJIT   BARMAN: 
SHRI       AHMAD       HOSSAIN 

MONDAL: 

Will the Minister of TOURISM AND 
CIVIL AVIATION be pleased to state: 

(a) whether Government have received 
any estimate for the repair of Cooch Behar 
Airport; 

(b) if so, what are the details thereof; and 

(c) by when the repair work is hke-iy to 
be taken up and the Airport is likely to be 
ready for landing of air-crafts? 

THE MINISTER OF TOURISM AND 
CIVIL AVIATION (SHRI A. P. SHARMA):  
(a) Yes, Sir. 

(b) The estimate of Rs. 24.31 lakhs 
involves "Removal of Grass", "Laying of 
bitumen—Carpet on top", and 'Construction 
of an approach road". 

(c) The work is likely to be taken up during 
the current financial year and completed in 
one year's time from the date of 
commencement. 

Target  of Jute  Procurement for 1981-
83 

1353. SHRI • - AHMAD HOSSAIN 
MONDAL: Will the Minister of COM-
MERCE be pleased to state: 

(a) what is the target of procure 
ment of jute fixed by the Jute Cor 
poration of India in each of the Jute 
growing States and  Union Territories 

.   during the year 1981-82; 

(b) what is the number of existing 
godowns in possession of the Jute Cor 
poration' of India for stocking jute 
purchased from jute growers in  1 
of these States and Union Territories; '   and   

. 

(c) whether the number of godowns 
is adequate and if not, what steps have 
been taken to provide adequate num 
ber of godowns for stocking jute pur 
chased from jute growers in each of 
these States and Union Territories? 

THE MINISTER OF STATE IN THE 
MINISTRY OF COMMERCE (SHRI 
KHURSHED ALAM KHAN): (a) No target 
of procurement of fute by JCI during 1981-82 
has been fixed. 

(b) Jute Corporation of India has currently 
in its possession about 800 godowns with 
storage capacity of about 20 lakh bales. 

 


